24.01.2013 J-1 PRONOUNCEMENT OF JUDGEMENTS (APPLT. JURISDICTION)
COURT NO. 2

(DIVISION BENCH-2)

HON'BLE MR. JUSTICE SANJAY KISHAN KAUL

HON'BLE MS. JUSTICE INDERMEET KAUR

1. FAO(0S)608/2011 BHANDARI ENGINEERS &
BUILDERS PVT. LTD.

VS. MAHARAIA-RAJ JV & ORS.

S.S. JAUHAR
MUKESH KUMAR
MEENAKSHI SOOD

COURT NO. 2
HON'BLE MR. JUSTICE SANJAY KISHAN KAUL
HON'BLE MR. JUSTICE VIPIN SANGHI

AT 2.15 P.M.

1. FAO(OS)444-445/2012 SAHIB SINGH

VS. ARVINDER KAUR & ORS

J.S. BHASIN

RASHMI PRIYA
ANKITA GUPTA
JAGJIT SINGH
BHAGAT SINGH
JAGBIR SINGH
2. FAO(OS) 255/2012

FLIGHT CENTER TRAVELS SAIKRISHNA RAJGOPAL

PVT. LTD. SIDHARTH CHOPRA
VS. FLIGHT CENTRE LIMITED SNEHA JAIN
& ANR. MISHA

3. FAO(OS) 309/2012 ANSAL PROPERTIES & B.B. GUPTA

1. WP(C) 3126/2001

2. WP(C) 3205/2001

INFRASTRUCTURE LTD.
VS. HOUSING & URBAN

DEVELOPMENT CORPORATION LTD.

COURT NO.4

(DIVISION BENCH-4)

ANSHUL MITTAL
ANURAG KUMAR

HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MS. JUSTICE VEENA BIRBAL

ANANT PRASAD & ORS.
VS. UOI & ORS.

RAM CHANDER
VS. UOI & ORS.

RISHI KESH
RAJIV DEWAN
V.K. TANDON

AVNISH AHLAWAT
LATIKA CHOUDHARY
SACHIN CHOPRA

ANUJ TYAGI
SARVPREET S. CHAWLA



24.01.2013 J-2. PRONOUNCEMENT OF JUDGEMENTS (APPLT. JURISDICTION)

COURT NO. 34

EXTENSION BLOCK (SECOND FLOOR)
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE S.P. GARG

AT 2:15 P.M.

1. CRL.A. 199/2011 MOHD. MUSTAQ BHUPESH NARULA
VS. THE STATE (NCT OF DELHI) SANJAY LAO

COURT NO.30
EXTENSION BLOCK (FIRST FLOOR)
HON'BLE MR. JUSTICE G.P. MITTAL

AT 2:15 P.M.

1. CRL.A.605/2012 RATTAN @ RATAN SINGH ATUL KUMAR
VS. STATE (GOVT OF NCT RAJDIPA BEHURA
OF DELHI)

2. CRL.A. 1239/2012 BILAL SAAHILA LAMBA
VS. STATE (GOVT OF NCT RAJDIPA BEHURA
OF DELHI)

3. MAC.APPL.844/2010 SACHIN SINGH & ANR. NIRAJ JHA
VS. RELIANCE GENERAL MANISH MAINI
INSURANCE COMPANY LTD. SHIVANI BANSAL
& ANR.

4. MAC.APPL.846/2010 SACHIN SINGH & ANR. NIRAJ JHA
VS. RELIANCE GENERAL MANISH MAINI
INSURANCE COMPANY LTD. SHIVANI BANSAL
& ORS.

5. REV.PET. 262/2012 SHOBHA DEVI & ORS. S. PANDIT

IN MAC.APPL.580/2010 VS. BAJAJ ALLIANZ NEERJA SACHDEVA

GENEAL INSURANCE
COMPANY LTD.

6. MAC.APPL.911/2012 & NATIONAL INSURANCE CO. LTD NANITA SHARMA
CM 14448/2012 VS. VIJAY KISHAN BARIK & ORS. PREETI BHARDWAJ
NAVNEET GOYAL
PAWAN KUMAR

HIGH COURT OF DELHI
23RD JANUARY, 2013 REGISTRAR (LISTING)
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24.01.2013 J- FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 6
HON'BLE MS. JUSTICE REVA KHETRAPAL

2. ARB.P. 113/2010 M S ANUKAMPA SCLUTI ONS M S MALHOTRA AND
PRI VATE LTD MALHOTRA, GARI VA PRASHAD
Vs. UTTAR PRADESH STATE ROAD JAYANT BHUSHAN, MUNEESH
TRANSPORT CORPCRATI ON AND ORS MALHOTRA, Bl JENDER CHAHAR

* %k k

COURT NO.23  (0S-A)
HON'BLE MR. JUSTICE MANMOHAN

16. I.A. 12964/2012 SANJAY SHARMA K.R.CHAWLA,6 VIKAS
In CS(0S) 911/2007 Vs. AJAY SHARMA AND ORS. MEHTA ,ARUN,V.K. SRIVASTAVA,

S.N. CHAUDHARY, KAMAL
NIJHAWAN, S.N. DUBEY
N.H.SINGH,DEEPAK
ACHARYA,SK DUBEY,ARUN KHOSLA
SHREEANKA KAKKAR,
AKHIL SIBAL,NARHARI SINGH,
RAJAT SEHGAL, JATIN MONGIA,
AMIT AGRAWAL
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